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To,

Memo No.HC.Vrr-O7l99l )7 Zl lA,

Copy to

Dated Guwahati, the Z#uo, rol

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, I4IZORAM AND ARUNACHAL PRADESH)

No.Hc.vtt-o7 t ss tjluLl 
^

Shri Kaushik Kumar Sharma,
It.Registrar (Vigilance),
Gauhati High Court,
GuwahaU.

Shri Mahendra Kalita,
Distrid & Sessions Judge,
Udalguri.

Sub Crsual leave.

Ref:- Your letter No. DJ(U) 2887 dtd 23.08.2021.

Sir,

With reference to the above, I am directed to inform you that your prayer for

Gsual leave on 31.08.2021 with pemission to leave the stauon taking the ofEcial

vehicle, at your own cost, fmm the morning ot 27.08,2021 till the morning of

01.09.2021, has been granted. Further, the Civil Judge cum Asstt. Sessions ludge, Udalguri

and in his absence Chief Judicial Magistrate, Udalguri and in her absence, the in charge Chief

Judicial Magisfate shalll remain in charge of your Court and office.

Yours faithtully,

sdl-
JT.REGISTRAR ruIGII.A CE'I

2f 8 2 ')>-l
dated zffiEE

(

JT.REGISTRAR ruIGILANCE)

b

1 Manager, Gauhati High Court


